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OFFICE ORDER

&R /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Rahul
Singh, Assistant Controller of Patents and Designs at new location in public interest

in the same capacity with immediate effect.

Present Location of Postin New Location of Postin

Delhi Mumbai

2 Shri Rahul Singh will report to Head of Office of Mumbai to work in the

Examination group of officet’s discipline.

3 Shri Rahul Singh is cligible for TA/DA and other benefits attached to this transfer

in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Matks, Geographical Indications and Copytight.

(=

(Vickey Kumar)
Director

Administration & HEstablishment

Copy to:

0/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

‘I'rade Marks Registry Ahmecdabad.

2. T Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officet.
5. Hindi vetsion follows.

6. Guard
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shti Anil
Suwalka, Assistant Controller of Patents and Designs at new location in public interest
in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai

2. Shri Anil Suwalka will report to Head of Office of Mumbai to work in the
Fxamination group of officer’s discipline.

3 Shri Anil Suwalka is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration & Fstablishment
O/0o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmecdabad.
2. I'T Office, Delhi — for necessary changes in the official profile of the said officet and to
upload the otdet on official website.
3. Pay & Accounts Officer PD'TM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.
6. Guard
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Kuldeep Kannaujia, Assistant Controller of Patents and Designs at new location in
public interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai

2. Shri Kuldeep Kannaujia will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

o Shri Kuldeep Kannaujia is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. ‘This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geogtaphical Indications and Copyright.

(Vickey Kumar)
Ditector
Administration & Establishment
0O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
‘rade Marks Rcgistry Ahmedabad.
2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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HEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2315~ f&aTeh /Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authotity has approved the transfer & posting of Shri Sanjeev
Kumar, Assistant Controller of Patents and Designs at new location in public interest
in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai
2. Shri Sanjeev Kumar will report to Head of Office of Mumbai to work in the

Fxamination group of officer’s discipline.

3. Shri Sanjeev Kumar is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

h—

(Vickey Kumar)

Director

Administration & HEstablishment
0O/o CGPDTM

Trade Marks, Geographical Indications and Copytight.

Copy to:

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessatry changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officet.

5. Hindi version follows.

6. Guard
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Ramakant Vaishnav, Assistant Controller of Patents and Designs at new location in
public interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Kolkata

2 Shri Ramakant Vaishnav will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

8 Shri Ramakant Vaishnav is eligible for TA/DA and other benefits attached to
this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

>—

(Vickey Kumar)
Director
Administration & Establishment
0O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officet.
5. Hindi vetsion follows.

6. Guard
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FE&AT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2 3Y faieh/Date: 09.01.2026

OFFICE ORDER

On the tecommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Kamalesh Kumar Patel, Assistant Controller of Patents and Designs at new location
in public interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai

2 Shri Kamalesh Kumar Patel will report to Head of Office of Mumbai to work
in the Examination group of officet’s discipline.

3 Shri Kamalesh Kumar Patel is eligible for TA/DA and other benefits attached to
this transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copytight.

(Vickey Kumar)
Directot
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
‘Trade Marks Registry Ahmedabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.
6. Guard
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H&AT/No. CGPDTM-11018(11)/1/2022-CGPO/ 239 8

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms. Rewa
Bhardwaj, Assistant Controller of Patents and Designs at new location in public
interest in the same capacity with immediate cffect.

Present Location of Posting New Location of Posting
Delhi Mumbai

2. Ms. Rewa Bhardwaj will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3. Ms. Rewa Bhardwaj is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

>

(Vickey Kumar)

Ditrector

Administration & Establishment
O/o CGPDTM

Trade Marks, Geographical Indications and Copyright.

Copy to:

1. IFli:ad of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard

f&aTeh / Date: 09.01.2026
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has apptoved the transfer & posting of Shri Akash
Kumar, Assistant Controller of Patents and Designs at new location in public interest
in the same capacity with immediate effect.

Ptresent Location of Postin New Location of Posting
Delhi Chennai

2: Shri Akash Kumar will report to Head of Office of Chennai to wotk in the
Examination group of officer’s discipline.

3. Shri Akash Kumar is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Ditector
Administration & Hstablishment
0O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagput,
Trade Matks Registry Ahmedabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the ordet on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officet.
5. Hindi vetsion follows.
6. Guard
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FEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ 225D feaian /Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authotity has approved the transfer & posting of Shri Gopal
Kumat, Assistant Controller of Patents and Designs at new location in public interest
in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Kolkata

2. Shti Gopal Kumar will report to Head of Office of Kolkata to wotk in the
Fxamination group of officer’s discipline.

3 Shri Gopal Kumatr is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration & Hstablishment
0O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registty Ahmedabad.
2.IT OfﬁCC, Delhi — for necessary cha.ngcs in the official pro file of the said officer and to
upload the otdet on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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HEAT/No. CGPDTM-11018(11),/1 /2022-CGPO/2357

OFFICE ORDER

&A% /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms. Nidhi
Patel, Assistant Controller of Patents and Designs at new location in public interest in

the same capacity with immediate effect.

Present Location of Posting New Location of Postiqg
Delhi Ahmedabad

2. Ms. Nidhi Patel will report to Head of Office of Ahmedabad to work in the

Fxamination group of officet’s discipline.

3. Ms. Nidhi Patel is cligible for TA /DA and othet benefits attached to this transfer

in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

o

(Vickey Kumar)
Ditector

Administration & Establishment

Copy to:

0O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi vetsion follows.

6. Guard
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OFFICE ORDER
CGPD s
Dev Khicha

Mumbai

2. Shri Kapil Dev Khichar will tepott to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3 Shti Kapil Dev Khichar is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Ditector
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. I'T Office, Delhi — for neces sary changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi vetsion follows.
6. Guard
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OFFICE ORDER

AR /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Divyanshu Mishra, Assistant Controller of Patents and Designs at new location in

public interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting

Delhi Kolkata

2. Shri Divyanshu Mishra will report to Head of Office of Kolkata to work in the

Examination group of officer’s discipline.

3. Shri Divyanshu Mishra is cligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

Ch—

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delh, Kolkata, Mumbai, RGNIIPM N agpur,

Trade Marks Registry Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website,

3. Pay & Accounts Officer PD'TM, Mumbai.

4. Petsonal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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OFFICE ORDER

f&sT/ Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o

CGPDTM, the Competent Authority has approved the transfer &

posting of Shri Samit

Ash, Assistant Controller of Patents and Designs at new location in public interest in

the same capacity with immediate effect.

[Present Location of Postin New Location of Postigg '

Kolkata Mumbai

2. Shri Samit Ash will report to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

5 Shri Samit Ash is cligible for TA/DA and other benefits attached to this transfer

in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright,

o

(Vickey Kumar)
Director

Administration & Es tablishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to

upload the order on officia] website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi vetsion follows.

6. Guard
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OFFICE ORDER

Present Location of Posting | New Location of Posting
Delhi | Mumbai

2 Shri Sidhant Chhabra will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3. Shri Sidhant Chhabra is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geogtaphical Indications and Copyright.

(Vickey Kumar)
Director
Administration & Fs tablishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. IT Office, Delhi — for neces saty changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.
6. Guard
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j Department for Promotion of Industry and Internal Trade
HEAT/No. CGPDTM.-1 1018(11)/1/2022-CGPO/ 2 35Z &1/ Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Dr. Raju

Tiwari, Assistant Controller of Patents and Designs at new location in public interest
in the same capacity with immediate effect.

Present Location of Posting New Location of Postin
Delhi Mumbai

2. Dr. Raju Tiwari will feport to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3 Dr. Raju Tiwari is cligible for TA /DA and other benefits attached to this transfer
in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Ditector
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.
6. Guard
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s/ Office of The Controller General
ST e Patents, Designs & Trade Marks
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Department for Promotion of Industry and Internal Trade

dleftr duer s
BoUDDHIK SAMPADA BHAWAN
TAle 32/ Plot No. 32

HFET 14/ Sector 14
GANET / Dwarka

AR / India

GIEATT / Tel: +911125300205
§-3S / E-Mail : cgoffice in@nic.in

! Website: www.ipindia oy in

HEAT/No. CGPDTM-11018(11)/1/2022-CGPO/2 3

OFFICE ORDER

f&& % /Date: 09.01.202¢

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Pradeep
Kumar, Assistant Controller of Patents and Designs at new location in public intetest

in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Kolkata Chennai

2. Shri Pradeep Kumar will feport to Head of Office of Chennai to work in the

Examination group of officer’s discipline.

3 Shri Pradeep Kumar is cligible for TA/DA and other benefits attached to this

transfer in public interest,

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

Ch>

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Ttade Marks Registry Ahmedabad,

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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s/ Office of The Controller General
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Department for Promotion of Industry and Internal Trade

sleftrw wuer saer
BoubDHIK SamPADA BHAWAN
AlE 7 32 / Plot No. 32
HFT 14/ Sector 14
GARET / Dwarka

AR / India

XA/ Tel: 4911125300205

s’-ﬁ_ol' ! E-Mail : egoffice inginic in
aﬁiﬂia' / Website: www Jpindia gov.in

HEIAT/No. CGPDTM-1 1018(11)/1/2022-CGPO/ 2 353

OFFICE ORDER

On the recommendations of the Placement Committee

CGPDTM, the Competent Authority has approved the trans fer & p
Rekka J B, Assistant Controller of Patents and Designs at n

interest in the same capacity with immediate effect.

e /Date: 09.01.2026

for Transfer in O/o

osting of Smt Dhivya

ew location in public

[ Present Location of Posting | New Location of Postin
|

Chennai Kolkata

2 Smt Dhivya Rekka J B will report to Head of Office of Kolkata to work in the

Examination group of officer’s discipline,

3. Smt Dhivya Rekka J B is eligible for TA /DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

Ch>

(Vickey Kumar)
Ditector

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registty Ahmedabad.

2. I'T Office, Delhi — for necessaty changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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INTELLECTUAL PROPERTY A 3R 3ezhr sarery
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Department for Promotion of Industry and Internal Trade

slefte et sraer
BOUDDHIK SampaDpA BHAWAN
©ellc &7 32/ Plot No. 32
HFET 14 / Sector 14
CARET / Dwarka
AT / India
GYHTY / Tel: +911125300205
g—#ﬁ' ! E-Mail : ceoffice in@nic.in
!/ Website: Www.ipindia gov. in

HEAT/No. CGPDTM-11018(11)/1/2022-CGPO, 23 59

OFFICE ORDER

in the same capacity with immediate effect.

Mumbai

f&&1% /Date: 09.01 2026

Present Location of Posti New Location of Postin
l Delhi [ ‘

2. Shri Indra Kumar Mahawar will report to Head of Office of Mumbai to work

in the Examination group of officer’s discipline,

3. Shti Indra Kumar Mahawar is eligible for TA /DA and other benefits attached to

this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, ( seographical Indications and Copyright.

Qe

(Vickey Kumar)

Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Matks Registry Ahmedabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to

upload the ordet on officig] website,
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.-

5. Hindi vetsion follows.
6. Guard
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s Office of The Controller General
e S Patents, Designs & Trade Marks
INTELLECTUAL PROPERTY O 3R 3e@NT FHarery
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Department for Promotion of Industry and Internal Trade

Sl uer srae
BOUDDHIK SAMPADA BHAWAN
TATE 32 / Plot No. 32

HFET 14 / Sector 14
AT / Dwarka
AT / India
GUHTY / Tel: +911125300205
§RA/ E-Mail  cxoffice ininic in
! Website: www.ipindia.gov.in

HEAT/No. CGPDTM-1 1018(11)/1/2022-CGPO/ 2 3 ¢,

OFFICE ORDER

&R/ Date: 09.01.202¢

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Devendra Meena, Examiner of Patents and Designs at new location in public interest

in the same capacity with immediate effect.

Present Location of Posting New Location of Posting ’

Delhi Mumbai

2. Shri Devendra Meena will teport to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

3 Shri Devendra Meena is cligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Ditector

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on officig] website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Petsonal file of the above-mentioned officer.

5. Hindi vetsion follows.
6. Guard
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stoh e/ Office of The Controller General
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Dutcty Dosigns Tkl A Ministry of Commerce & Industry
E(,e?h?lﬁﬁﬁm Indications / Copyright 3T Hade 3ikk HiaRe R fasmer

Department for Promotion of Industry and Internal Trade

et wiar sraer
BOUDDHIK SampapA BHAWAN
TATE 732/ Plot No. 32
e 14/ Sector 14
SaREHT / Dwarka
AR / India
GUHTY / Tel: +911125300205
§A/ E-Mail : cgoffice innic.in
{ Website: www. ipindia gov. in

HEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ 23{|

OFFICE ORDER

capacity with immediate effect.

f&=1i%h /Date: 09.01 2026

LPrcsent Location of Posting | New Location of Postin

Delhi J Mumbai

2, Shri Atul Verma will tepott to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

3. Shri Atul Verma is eligible for TA/DA and other benefits attached to this transfer

in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmedabad.

2. I'T Office, Delhi — for Decessaty changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi vetsion follows.

6. Guard
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Department for Promotion of Industry and Internal Trade

slefors dvar sraer
BOUDDHIK SAMPADA BHAWAN
el 732/ Plot No, 32

HFEX 14/ Sector 14
GARHT / Dwarka

AR / India

GYRTY / Tel: 4911125300205

;'-'ﬂﬂ'f E-Mail : cpofficeini nic.in
a’ﬂ'\‘ﬂ'ﬁ."! Website: www ipindia cov.in

HEAT/No. CGPDTM-1101 8(11)/1/2022-CGPO/ 2. 3L 2.

OFFICE ORDER

&A1& /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Dr. Manoj
Balan, Examiner of Patents and Designs at new location in public interest in the same

capacity with immediate effect.

[Present Location of Posting New Location of Postu_lg' '

Delhi Mumbai

2. Dr. Manoj Balan will repott to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

3 Drx, Manoj Balan is eligible for TA/DA and other benefits attached to this transfer

in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Matks, Geographical Indications and Copyright.

ChOL

(Vickey Kumar)

Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agput,

Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for Decessary changes in the official profile of the said officer and to

upload the order on official website,

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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Department for Promotion of Industry and Internal Trade

3 ﬁ ;
BOUDDHIK SAMPADA BHAWAN
TAIE 7 32/ Plot No. 32

HFEI 14 / Sector 14
GAN&T / Dwarka
HRT / India
WITEI: +911125300205
§AF/ E-Mail : cgoffice ingnic in
! Website: www, ipindia sov.in

EAT/No. CGPDTM-1 1018(11)/1/2022-CGPO/ 234 2

OFFICE ORDER

&= /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o

CGPDTM, the Competent Authority has approved the transfer & posting of Shri

Somyajit Khan, Examiner of Patents and Designs at new location in public interest in

the same capacity with immediate effect.

F’resent Location of Posting | New Location of Postin
|

Kolkata Chennai

2. Shri Somyajit Khan will feport to Head of Office of Chennai to work in the

Examination group of otficer’s discipline.

3. Shti Somyajit Khan is cligible for TA/DA and other benefits attached to this

transfer in public interest,

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

o

(Vickey Kumar)

Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the otder on official website,

3. Pay & Accounts Officer PDT M, Mumbiai.

4. Petsonal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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Department for Promotion of Industry and Internal Trade

slefte e staer
BOUDDHIK SAMPADA BHAWAN
Tl 732/ Plot No. 32

T 14/ Sector 14
QARSI / Dwarka

AR / India

{ﬂﬂl’f Tel: +911125300205

g—ﬂ?’” E-Mail ; cgoffice ingimic in
/ Website: www ipindia gov.in

E&AT/No. CGPDTM.1 1018(11)/1/2022-CGPO/ 2 3¢

OFFICE ORDER

&1/ Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Bantu
Raghu Ram, Examiner of Patents and Designs at new location in public intetest in the

S$ame capacity with immediate effect.

[ Present Location of Posting | New Location of Posting ’

Kolkata ’ Chennai

2. Shri Bantu Raghu Ram will teport to Head of Office of Chennai to work in the

Examination group of officer’s discipline.

3 Shri Bantu Raghu Ram is cligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright,

O o

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmedabad.

2. I'l" Ottice, Delhi — for necessary changes in the official profile of the said officer and to

upload the otder on official website.
3. Pay & Accounts Officer PDTM, Mumbai,
4. Personal file of the above-mentioned officer.

5. Hindi version follows.
6. Guard
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Department for Promotion of Industry and Internal Trade

3 ‘Fi :
BOUDDHIK SAMPADA BHAWAN
Tdfc 732/ Plot No, 32

HFET 14/ Sector 14
GAERT / Dwarka
HART / India
ST/ Tel: +911125300205
§-AS / E-Mail : coffice inginic.in
/' Website: www. ipindia, gov. in

TEAT/No. CGPDTM.-1 1018(11)/1/2022-CGPO/ 23 4 &

OFFICE ORDER

&% /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Ravi
Kumar Battini, Assistant Controller of Patents and Designs at new location in public

interest in the same capacity with immediate effect.

FPresent Location of Posting New Location of Posting :J

Chennai Kolkata

& Shri Ravi Kumar Battini will report to Head of Office of Kolkata to work in the

Examination group of officer’s discipline.

3. Shri Ravi Kumar Battini is cligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Ttade Marks, Geographical Indications and Copyright.

Cho

(Vickey Kumar)
Ditector

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard



om pod

g £

slefs Tger HRT WHER

] GOVERNMENT OF INDIA
W’” “J' : FHETET wmﬁnmr U, e sihear e
sfsa Office of The Controller General
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Department for Promotion of Industry and Internal Trade

sleftrs Hver syae
BoubpHik SampADA BHAWAN

TAlE 32/ Plot No. 32
FET 14/ Sector 14
GARFT / Dwarka

HRT / India

SIHTT/ Tel: +911125300205

g’-ﬁ'ﬂ'i E-Mail : ¢eoffice.ing@nic.in
/ Website: www.ipindia gov. in

HEIT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2346

OFFICE ORDER

&%/ Date: 09.01.202¢

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Prasenjit Das, Assistant Controller of Patents and Designs at new location in public

Kolkata Chennai

FPresent Location of Posting New Location of Postin
L

2; Shri Prasenjit Das will report to Head of Office of Chennai to work in the

Examination group of officet’s discipline.

4 Shti Prasenjit Das is eligible for TA/DA and other benefits attached to this

transfer in public interest,

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

bt

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

0O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agpur,

Trade Marks Registry Ahmedabad.

2. 1T Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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» GOVERNMENT OF INDIA
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Department for Promotion of Industry and Internal Trade

dlefor duar staer
BOUDDHIK SAMPADA BHAWAN
CellesT 32/ Plot No. 32
FET 14/ Sector 14
QAT Dwarka AR/ India
QUETY / Tel: +911125300205
!—#ﬂ'! E-Mail : ceoffice.ina nic.in
/ Website: Www.ipindia pov.in

HEAT/ No. CGPDTM-11018(11)/1/2022-CGPO/ 2. 2/ - 4

OFFICE ORDER

f&sTi%h /Date: 09.01.202¢

Upon consideration of the request for transfer, the Competent Authotity has
approved the transfer & posting at new location of Dr. Suneeta N. Betgeri, Deputy
Controller of Patents and Designs at own cost in the same capacity with immediate

effect.

E Present Location of Posting New Location of Postin

Delhi Mumbai

2; Dr. Suneeta N. Betgeri will report to Head of Office of M

Examination group of officer’s discipline.

umbai to work in the

3 Dr. Suneeta N. Betgeri is not eligible for TA/DA and other benefits attached to
the transfer on own fequest except or otherwise mentioned in FR Rules and/ot DoPT

Guidelines in the matter of request transfer.

+. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

o

(Vickey Kumar)
Director

Administration& Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNTIPM Nagpur,

Trade Marks Registry, Ahmedabad,

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to

upload the order on official website,

3. Pay & Accounts Officer, PD'TM, Mumbai.
4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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HRTHER

e GOVERNMENT OF INDIA HFEX 14/ Sector 14
e e FHTEY AgdTE v, A s R @R/ Dwarka HRe / India
s Office Of The Controller Generﬂl m{-rel: +9]“253{"}205
ARt Patents, Designs & Trade Marks $AT/ E-Mail : cooffice indnic in
INTELLECTUAL PROPERTY ST 3R Feer Fareo FTRATEE / Website: wise.ipindia sov
]I‘NDIADe i Ministry of Commerce & Industry / Website: srwwipingia gov.in
Ccoamobiod I owines) asiihn Je@hT Hadw 3R siiaRe AR R
e Department for Promotion of Industry and Internal Trade

HEIT/ No. CGPDTM-11018(11)/1/2022-CGPO/ 23 L g &t /Date: 09.01.2026

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Ms. Minakshi Choudhaty, Assistant
Controller of Patents and Designs at own cost in the same capacity with immediate
effect.

Present Location of Posting New Location of Posting
Kolkata Ahmedabad

2. Ms. Minakshi Choudhary will report to Head of Office of Ahmedabad to work
in the Examination group of officer’s discipline.

3. Ms. Minakshi Choudhaty is not cligible for TA/DA and other benefits attached
to the transfer on own request except or otherwise mentioned in FR Rules and/ot DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Ttade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Ditector
Administration& Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registty, Ahmedabad.
2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.
4. Personal file of abovementioned officer.
5. Hindi version follows.
6. Guard file.
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mb}nm ens Ministry of Commerce & Industry
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aiaj@lm HYET HaaT
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A& 32/ Plot No. 32
e 14/ Sector 14

CARHI/ Dwarka 3R/ India
WWI Tel: +911125300205
&R/ B-Mail : cooffice indnic.in

TEIT/ No. CGPDTM-11018(11)/1/2022-CGPO/ 23 9

OFFICE ORDER

f&& 1% /Date: 09.01.202¢

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Anuj Singh, Assistant Controller
of Patents and Designs at own cost in the same capacity with immediate effect.

Kolkata Delhi

r Present Location of Posting New Location of Posting *‘

2 Shti Anuj Singh will teport to Head of Office of Delhi to work in the Examination

group of officet’s discipline,

3. Shti Anuj Singh is not cligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT

Guidelines in the mattet of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copytight.

Cho

(Vickey Kumar)
Director

Administration& Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Dclhi, Kolkara, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for hecessaty changes in the official profile of the said officer and to

upload the ordet on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.
4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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i Department for Promotion of Industry and Internal Trade
HEIT/ No. CGPDTM-11018(11) /1/2022-CGPO/ 23 7o T8I /Date: 09.01.2026

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shi Vikas Agarwal, Examiner of
Patents and Designs at own cost in the same capacity with immediate effect.

[ Present Location of Posting New Location of Posting
Kolkata Nagpur

2. Shri Vikas Agarwal will report to Head of Office of Nagpur to work in the
Examination group of officer’s discipline.

B Shti Vikas Agarwal is not cligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

"Trade Marks, Geogtaphical Indications and Copyright.

(Vickey Kumar)
Director
Administration& Establishment
O/o0 CGPDTM
Copy to:
1. Head of Office. Patent Office, Chennai, Delhi, Kolkata, Mumnbai, RGINIIPM Nagpur,
Trade Marks Registry, Ahmedabad.
2. I'T" Office, Delhi — for necessary changes in the official profile of the said officet and to
upload the order on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.
4. Personal file of abovementioned officer.
5. Hindi version follows.
6. Guard file.
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Department for Promotion of Industry and Internal Trade
HEAT/ No. CGPDTM-1101 8(11)/1/2022-CGPO/237- 2. &1 /Date: 09.01.2026

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Nitesh Modanwal, Examiner
of Patents and Designs at own cost in the Same capacity with immediate effect.

Present Location of Postin New Location of Postin
Chennai Kolkata

2 Shti Nitesh Modanwal will feport to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

3. Shri Nitesh Modanwal is not cligible for TA/DA and other benefits attached to
the transfer on own fequest except or otherwise mentioned in FR Rules and/or DoP'T"
Guidelines in the matter of request transfer,

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration& Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delkhj, Kolkata, Mumbai, RGNIIPM N agput,
Lrade Marks Registry, Ahmedabad.
2. IT Office, Delhi — for necessary changes in the officig] profile of the said officer and to
upload the otder on official website.
3. Pay & Accounts Officer, PD'TM, Mumbai,
4. Personal file of abovementioned officer.

5. Hindi version follows.
6. Guard file.
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BOUDDHIK SAMPADA BHAWAN
TATesT 32/ Plot No. 32

HeFeT 14/ Sector 14

GAR®T/ Dwarka $TR / India
GUAATY / Tel: +911125300205
Q-ﬂﬂ' { E-Mail ; cgoffice.in@ nic.in
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TEAT/ No. CGPDTM.1 1018(11)/1/2022-CGPO/ 23 7.3

OFFICE ORDER

&t /Date: 09.01.2026

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Deepak Sharma, Examiner of
Patents and Designs at own cost in the same capacity with immediate effect.

Chennai Kolkata

F Present Location of Posting New Location of Posting

2. Shri Deepak Sharma will feport to Head of Office of Kolkata to work in the

Examination group of officer’s discipline.

3. Shri Deepak Sharma is not cligible for TA/DA and other benefits attached to the
transfer on own fequest except or otherwise mentioned in FR Rules and/or DoPT

Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

Ch—o

(Vickey Kumar)
Director

Administration& Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office. Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

"Trade Marks Registry, Ahmedabad.

2. 1T Office, Delhi — for fnecessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officet, PDTM, Mumbai.
4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file,
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Ministry of Commerce & Industry
Patents / Designs / Trade Marks

Geographical Indications / Copyright m‘rﬂ mﬂ' kilrs KIGITED SR fasimer

RGNIIPM
Department for Promotion of Industry and Internal Trade

HEIT/ No. CGPDTM.1 1018(11)/1/2022-CGPO/ 23 7y fe=t1® /Date: 09.01.2026

OFFICE ORDER

Upon consideration of the tequest for transfer, the Competent Authority has
approved the transfer & posting at new location of Shei Akshay Amritanshu, Examiner
of Patents and Designs at own cost in the same capacity with immediate effect.

Present Location of Posting New Location of Postin
Delhi Kolkata

2. Shri Akshay Amtitanshu will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

3 Shri Akshay Amritanshu is not cligible for TA/DA and other benefits attached
to the transfer on own fequest except or othetwise mentioned in FR Rules and/ot DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration& Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agpur,
Trade Marks Registry, Ahmedabad.
2. IT Office, Delhi — for hecessary changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.
4. Personal file of abovementioned officer.
5. Hindi version follows.
6. Guard file.
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OFFICE ORDER

3

dlafem ot s
BoupbHIK SAMPADA BrAwANn
CAITEsT 32/ Plot No. 32
e 14/ Sector 14

GART/ Dwarka $TRe, India
GUEATY / Tel: 4911125300205
EAT/ E-Mail caoffice in@nic in

/ Website: wivw ipindia. gov.in

fe=1% /Date: 09.01.2026

approved the transfer & posting at new location of Shrj Praveen Chandta, Examiner of
Patents and Designs at own cost in the Same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Ahmedabad

2 Shti Praveen Chandra will repott to Head of Office of Ahmedabad to work in

the Examination group of officer’s discipline.

3. Shti Praveen Chandra is not eligible for TA/DA and othe
the transfer on own fequest except ot othetwise mentioned in FR
Guidelines in the matter of request transfer.

4, This is issued with the approval of the Controller General
Trade Marks, Geographical Indications and Copyrtight.

t benefits attached to
Rules and/or DoPT

of Patents, Designs,

Cho

(Vickey Kumar)
Director

Administration& Establishment

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai,
Trade Marks Registry, Ahmedabad.

O/o CGPDTM

RGNIIPM Nagpur,

2. IT Office, Delhi — for necessary changes in the officig] profile of the said officet and to

upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.
4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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INDIA Ministry of Commerce & Industry

Patents / Desi. 15/ Trade Mark: » .
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NIIPM

Department for Promotion of Industry and Internal Trade
HEAT/ No. CGPDTM.1 1018(11)/1/2022-CGPO/ 2 374 &% /Date: 09.01.2026

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shej Naresh Kumar, Examiner of
Patents and Designs at own cost in the same capacity with immediate effect.

Present Location of Postin ' New Location of Postin
Kolkata Delhi

2. Shri Naresh Kumar will feport to Head of Office of Delhi to work in the
Examination group of officer’s discipline.

3. Shri Naresh Kumar is not cligible for TA/DA and other benefits attached to the

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Ditector
Administration& Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry, Ahmedabad,
2. 1T Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officet, PDTM, Mumbai.
4. Personal file of abovementioned officer.
5. Hindi version follows.
6. Guatrd file.
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st Office of The Controller General

: HNA/ India
RIS ARG s Patents, Designs & Trade Marks
. ST / Tel: +911 125300205
INTELLECTUAL PROPERTY = j N
INDIA Ministry of Commerce & Industry §-e / E-Mail ceoffice.in@nic.in
ﬁ;’?ﬁ;ﬁiﬂixﬁ fﬁg-ngb: ] 7 / Website: www.if pindia.gov. in
R Department for Promotion of Industry and Internal Trade
T/ No. CGPDTM-11018(11)/1/2022-CGPO) 23 -5 a1/ Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms. Sneha
Bhatnagar, Senior Examiner of Trade Marks, Geographical Indications and
Copyright at new location in public interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Delhi | Mumbai

2. Ms. Sneha Bhatnagar will report to Head of Office of TMR Mumbai to work
allotted as per earlier office orders,

3 Ms. Sneha Bhatnagar is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration& Establishment
O/o CGPDTM
Copy to:

1. Head of Office, TMR, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the otder on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above-mentioned officer.

5. Hindi version follows.

6. Guard file
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Department for Promotion of Industry and Internal Trade

HEAT/No. CGPDTM-1 1018(11)/1/2022-cGPO/ 2 379 &1 /Date: 09.01.2026

OFFICE ORDER

On the trecommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms, Yasmin,
Senior Examiner of Trade Marks, Geographical Indications and Copyright at new
location in public interest in the same capacity with immediate effect.

Present location of posting | New location of postin,
Delhi ] Mumbai

2. Ms. Yasmin will tepott to Head of Office of TMR Mumbaj to work allotted as
per eatlier office orders.

1

3, Ms. Yasmin is cligible for TA/DA and othet benefits attached to this transfer in
public interest,

4. This issues with the approval of the Controller General of Patents, Designs, ‘I'rade

Marks, Geographical Indications and Copytight.

(Vickey Kumar)
Ditector
Administration& Establishment
O/o CGPDTM
Copy to:

1. Head of Office, TMR, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above-mentioned officer.

5. Hindi version follows.

6. Guard file
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sleftragrsaer

Bouppr 1K SAMPADA BHAWAN
TaATesT 32/ Plot No. 32
/T 14/ Sector 14
GANRT/ Dwarka

HRT/ India

QUETY/ Tel: +911125300205
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HEIT/No. CGPD'IM-1 1018(11)/1/2022-CGPO/ 2 384

OFFICE ORDER

Upon consideration of the request for transfer, the C
approved the transfer & posting at new location of Smt. R Sin
of Trade Marks, Geographical Indications and Copyright at o

capacity with immediate effect.

Present Location of Posting

&9 7% /Date: 09.01.2026

ompetent Authotity has
dhuja, Senior Examiner
W1 cost in the same

Delhi

2. Smt. R Sindhuja will report to Head of Office of TMR Chennai to work allotted

as per eatlier office orders.

3 Smt. R Sindhuja is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT

Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of P

Marks, Geographical Indications and Copyright.

atents, Designs, Trade

D -

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, TMR, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the otder on official website. .

3. Pay & Accounts Officer, PDTM Mumbai.
4. Personal file of above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

2, Shri S. Balaji will teport to Head of Office of TMR Chennai to work allotted as
per eatlier office orders,

3. Shri S. Balaji is not cligible for TA/DA and other benefits attached to the
transfer on own fequest except or otherwise mentioned in FR Rules and/or DoP["
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:

1. Head of Office, TMR, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Matks Registry, Ahmedabad,

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM Mumbai.

4. Personal file of above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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